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Booklet 'Media Facilities' Publi hed by 
PIB during NAM Conference 

1512. SHRI RAMAVATAR SHASTRI: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: · 

(a) whether it is a fact that Press Infol'ma-
tion Bureau had published a booklet entitled 
'Media Facilities' for the convenience of the 
delegates participating in NAM Conference; 

(b) whether in the booklet on page 
No. 21 serial No. 36, English bas been 
shown as the official language of India; 

(c) whether it amounts to violation of 
Official Language Act ; and 

(d) if so, whether any action has been 
taken in this regard ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING AND MINISTER OF 
STATE IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIR.S (SHRI 
H.K.L. BHAGATJ : (a) and (b). Yes, S·r. 

(c) Appendix VI to the Booklet entitled 
"Media Facilities" was primarily meant to 
indicate the languages chosen by tbe parti-
cipating countries for transacting business in • 
the Conference. Out of the four languages 
selected by the NAM Secre~ariat, India bad , 
opte~ for English for the limited purpose of 
the said Conference. It cannot, therefore, 
be regarded as a violation of the Official 
Languagc;,s Act. 

(d) Does not arise. 

Exploration and Drilling for on and Gas 
in Rajastban 

1513. SHRI RAM KUMAR MEENA : 
Will the Minister of ENERGY be pleased to 
state: 

(a) whether the exploration and drilling 
for oil and gas in areas of Rajasthan State 
has since been completed ; 

(b) the names of places where oil and 
gas is likely to be found ; and 

(c) the amount of money spent on ex-
ploration ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF P TROLEUM IN 
THE MINISTRY OF ENERGY (SHRI 
OAROI SHANKAR MISHRA): (a) and 
(b). No, Sir. 

It it not possible at thi ' stage to name the 
places where oil and gas is likely to be 
found. 

(c) An amount of Rs. 26.42 crores (in-
cluding depreciation) has been spent upto 
31st March, 1983. The anticipated expendi-
ture during 1983-84 is Rs. 4.2 crores. 

Details of Distilleries and Production of 
Alcohol 

1514. SHRI O. BHOOPATHY: Will the 
Minister of CHEMICALS AND FERTILI-
ZERS be pleased to state the present number 
of distilleries in the c untry with break·up 
figures for different States and the produc-
tion of alcohol during last three years ending 

ecerober, 1953 ? • 




